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The Depot? WnHOr ef Railways 
(U ri g lM t w y  Khan): A  statement
is laid on the Table of the Lok Sabha. 
LSee Appendix III, annexure Na 87].
O ts M  Godowns In AaAhn Pradesh

UM. Shri M. V. Krishna Kao: Will 
the Minister of Food and AiricnU an 
be pleased to state the stock position 
of foodgrains in the Central Oodowns 
in Andhra Pradesh in the month of 
October, 19577

The Deputy Minister o f Agriculture 
(Shrl M. T. Krishnappa): The follow
ing were the stocks of foodgrains to
wards the end of October, 1957:—

1. Visakhapatnam 7,617
2. Hyderabad . .  54,787
S. Kakinada 2,700

Anti-Corruption Organisation
VOt1. Shri M. V. Krishna Kao: Will 

the Minister of Railways be pleased to 
state the work done during 1956-57 by 
the anti-corruption organisation of the 
Southern Railway?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): During the 
year 1936-57, 130 cases of corruption 
and allied irregularities were discover
ed, 69 employees have been punished 
during the year 1956-57. The 
details of punishments inflicted axe as
shown below.—

Dismissal 1
Removal S
Reduction 6
Withholding o f incre

ments 22
Other punishments 25

National Agricultural Credit Fund
Shri Fanlgrahi: W ill the

Minister of Food tad A frkaltsn  be 
pleased to state:

(a) the amount ot money sanctioned 
to the Government of Orissa from 
the National Agricultural Credit (long 
term operations) Wind for contribu
tion to share capital of co-operative 
credit Institutions;

(b) the amount o f Inoaqjr advanced 
to the State Co-operative Bank of 
Orissa from the above Fund as 
medium-term loans; and

(c) the amount of money that haa 
been drawn by the Government o f 
Orissa and the State Co-operativa 
Bank till October, 1987, from the 
amounts sanctioned by the Centre?

The Deputy Mlntetar of Agrienltm* 
(Shrl ML V. Krishnappa): (a) Rs. 46.68
lakhs.

(b) Rs. 19-67 lakhs.
(c) In 1956-57, an amount of 

Rs. 6-28 lakhs by way of loan and 
Rs. 2*94 lakhs by way of subsidy was 
sanctioned to the State Government 
out of which the entire amount o f 
loan and Rs. 2 93 lakhs from the 
amount of subsidy sanctioned wer« 
drawn by the State Government.

During the current year the Cen- - 
tral Government have conveyed an 
allocation to the Government of Orissa 
of Rs. 13-90 lakhs, comprising Rs. 9*18 
lakhs as loan and Rs. 4*75 lakhs as 
subsidy but not amount has yet been 
drawn by the State Government.

The Central Government do not 
sanction financial assistance direct to 
State Co-operative Banks.
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